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DELHI LEGISIATIVE ASSEMBLY SECRETARIAT
BULLETLN PARI-I1

on relating to legislative & Other matters)

(General informati
2001 /Foush 15,1922(Saka)

Friday,05th January,

No 123
EASE OF MEMBERS

DETENTION AND REL
the Hon'ble Speaker

The following message addressed to
Delhi Vvidhan Sabha, Delhi was received from Dy .Commissioner ot

Police, West Distt., Delhi.
m I have the honour to inform you that S/Shri Subhash Chopra,
MLAs were detained u/s 65

Mukesh Sharma and Smt. Kiran Choudhry,
ing the lawful directions of

of Delhi Police Act. 1978 for disobey!

police at 1300 Hrs on 2.1.2001.
1335 hrs- from the sSame

They were relepsed at place on the s ame
day i.e. 2,1,2001."

S.K,SHARMA
SECRETARY
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